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CP NO.(IB)70/ALD/2017, CA NO.150/2018 

Sh. Subham Agarwal, Advocate representing the Liquidator and Sh. O.P. 

Mishra, Advocate representing the Deputy Director, Directorate of Enforcement is 

present.  

Ld. Counsel representing the Liquidator sought leave of the Court for filing 

rejoinder. Prayer is allowed. Rejoinder is taken on record.   

List the matter on 23
rd

 August, 2018 for disposal of CA No.150/2018. 

 

Dated:01.08.2018 

 

SAROJ RAJWARE     V.P. SINGH,  
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